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3.';. $-22,23,25 &27* IN THE HIGH COURT OF DELHI AT NEW DELHI

JANUARY 20,2012
sd

+ ITA 466/2Q10, 467 12010, 47Q12010 and 472/2010

CENTRAL WAREHOUSING CORPN ..... Appellant
Through Mr. M.S. Syali, Sr. Adv. with

Ms. Husnal Syali, Adv.

versus

ACIT ..... ResPondent
Through Mr. Kamal Sawhney, Adv.

CORAM:
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE R.V.EASWAR

ORDERo/o 20.0L.2012

In view of the order passed by us in ITA 47412010 titled Central

Warehousing Corporation vs. ACIT, the present appeals are dismissed.
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R.V. EASWAR, J.
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